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is difficult’to indicate how many new 
lines will be taken up for construe- 

k v tion in Tamil Nadu.
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Contract for drilling in Godavari 
Off-shore basin

359. SHRI M. N. GOVINDAN 
NAIR: Will the Minister of PET­
ROLEUM. CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether the Texas Pacific Oil 
Corporation is being awarded the con­
tract for drilling In the Godavari off­
shore basin;

(b) if so, the facts thereof;

(c) whether the Oil and Natural 
Gas Commission has located A number 
of structures in the onshore area ad­
joining the Godavari offshore basin, 
and

Cd) if so, what are Government's 
plans towards an integrated explora­
tion strategy?

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI H. N BAHUGUNA): (a) No 
Sir.

(b) Does not arise.

Unfair methods used by M /s Glaxo 
Laboratories < India) Lid to increase 

prices for their products

360 SHRIMATI PARVATHI KRI- 
SHNAN: Will the Minister of PET­
ROLEUM, CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether M[s Glaxo Laborato­
ries (India) Ltd. have been found 
using unfair methods to get price in­
creases for their products from the 
Central Government; and

(b) if so, the facts thereof?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a) and
(b). The prices of drugs are statutori­
ly controlled under the provisions of 
Drug (Prices Control) Order 1970 
which provides for a mechanism for 
fixation/revision in prices. The said




